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matter in the House under rule 377 with
your permission that in our country hand-
loom industry is centuries and weavers
of this country had attaracted the world to-
wards their handicrafts to such an extent
that forcign traders used to vie with one
another to carry muslin of chl of Union
India’ to their countries. But every effort
‘was made to destroy this art during foreign
rule and consequently this industry could
_mot be developed. The weavers employed in
this industry could not affect change in their
production with the times and as a result
thereof weavers had to face poverty and
hunger. The weavers could not derive full
benefits of various step taken to encourage
this industry in free India owing to lack of
adequate resources. Whatever benefit of the
present textile policy could reach the weav-
ers has also not reached them owing to its
faulty implementation. Besides, cost of
cotton and cotton yarn has increased oonsi-
derably owing to drought for the past
several years and in the absence of timely
training, sale of traditional itenis, at reason-
ablerates has also become difficult. Due to
this, lakhs of looms’ are lying idle and
crores of weavers have become jobless. -

Therefore, I deémand from the Central
Guvernment that in drder to develop the
-new technology im Yyespect of handloom
industey training centres should be establish-
ed in Gorakhpur, Varanasi and other areas
of Uttar Pradesh where thege gre- hadiooms
large scale. A soents shoyld be made
purchase cott?n;ytmand for its storage so
that;hesnmecouldhe made available to
themwrsatcﬂup rates. Besides, this
ympradwummiﬂs,mtfor processing,
pnntmgandvmbuofhmdloom products
should be installed at Gorakhpur and also
in other regions of Uttar Pradesh. ' Neces-
sary directions shobild be issnéd ‘for popu-
larising hahdloom products in foreign coun-
tries and for ypaximam use of the’ same by
Goverament Undertakings..

{1i) Demand for More Sugar Mills in
' Meradabrd

production. Uttar Pradesh produces more
sugarcane as compared to other states. The
number of sugar mills is less keeping in
view the production of sugarcame. The
Western Uttar Ptadesh is the largest sugar-
cane producing region of Uttar Pradesh but
the number of sugar mills in Western Uttar
Pradesh is far less than the requirement.

My own constituency, Moradabad, which
falls under Western Uttar Pradesh, produces
huge quantity of sugarcane. The number of
sugar mills is negligible keeping in view the
production of sugarcane in Moradabad.
Due to this the farmers do not get even the
fixed support price of sugarcane.

Therefore, I carnestly request the
Government that keeping in view the pro-
duction of sugarcane in huge quantity in
Moradabad, two-three sugar mills may
please be set up there, so that the farmers

.may get atleast the fixed support price of

sugarcane.

(iv) Demand for opening Navodaya Vidya-
laya in Kanpuar-Dehat

SHRI JAGDISH AWASTHI (Bilhaur) :

Mr. Deputy Speaker, Sir, with your per-
mission, I want to raise the following matter
under Rule 377 :

The Central Government has implement-
odthemwodunnonpohcytodmlwnhthe
problemntunmploymem eﬂ‘eetmlymdto

round development of intelligent ~children
Thoﬁomhuopmleuodm



